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NOTIFICAIION

The 28th Apnl,2022

No. LGL.74l2021146.-The following Act of the Assam kgislative Assembly which

received the assent of tlre Governor ofAssam on 25th April, 2022 is hereby published for general

information.

ASSAM ACT NO.VI OF2022

(Received the assent of the Governor on 25th Aprit 2022)

TIIE ASSAM FISCAL RESPONSIBILITY AND

BUDGET MANAGEMENT (AMENDMENT) ACT, 2022



2236 THEASSAM GAZETTE, EXTRAORDNARY, APNIL 28, 2022

AN
ACT

fiuther to amend the AssEm Fiscal Reryonsibility and
Budget Managemeot Act, 2005.

Whereas it is expedicnt fi.uther to ammd the Assm
Fiscal Rosponsibility and Budgot }vlmagement Act, 2005, fil#
hereinaftcr referred to as the PritrciPal Act, in the mmacl of2 l
hereinafter appearing;

It is hereby enactcd in the Seventy-bird Year of the
Re,public of Indi8, as followsi

Preamble

Sbort title,
exte d
gomm€nctmcnt

Ameodrnent of
section 4

I

2.

(0

(ii)

(l) This Act may bo called the Assam Fiscal

Responsibility and Budget I\dmagcurcnt
(Amendment) Acq 2022.

(2) It shall bave the like extemt as the principal Act
(3) h shall come into force d once.

In the principal Act, in section 4, in subsectim (3),

in clause (v), in Explanation, fot the pragraph (g)

the following shall be substituted namcly i
"G) The additional borrolving ceiling of 0.50

percent of Gross StsG Domestic Product (GSDP)

over and above tbe prescriH limit of fiscal deficit

for the financial yws}Q22-23 ta202+25 shall bc

allowed m Poq€r Scctor bascd performance.".

for the existiag clause (vii), the following shall bc

substitute4 oamely i
"(vii) ahancc ootstanding dobt tary€t fq Sute

Governmcnt from 2E.57o to 32% of the Gross State

Domestic Product (GSDP) for thc next five yeas

starting from the firuncial year 2U22'23. T)r.e

additioaal fiscal spac€ qhEll be udli"td ifrpquire4
strictly for capital projects.".

GEETANJALIDAS SAIKIA,
Secretary to the Government of Assam,

Legislative Department, Dispur, Guwahati-6.
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